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WrrHDRAWAL OF GOVEI!.NMENT DIRECTOR 
IN THE BtrltDWAN-CtJ1WA RAILWAY 

COMPANY 

-773. SHRI P. VISWAMBHARAN: WiU 
the Minister of RAILWA YS he pleased to 
state : 

(a) whether the Railway Board has wilh· 
drawn the Government Direclor in the Burd· 
wan-Cutwa Railway Co. and. if so, when 
'Ind the reasons therefor; and 

(b) whether the approval from his MiDis-
try, Finance Ministry and the Ministry of 
Industrial Development, Internal Tmde and 
Company Affairs was obtained before 
withdrawing the Government Director .: 

THE MINISTER OF LAW AND SOCIAL 
WELFARE AND RAILWAYS (SHRI 
GOVINDA MENON): (a) and (h). Y" 
Sir; from 20-7-1969; the Burdwan-Katwa 
Railway owned and worked by the BlII dwan-
Cutwa Railway Company Limited was pur-
chased by the Government with effect 
from 1-4-1966. Thereafter, the Government 
had no interest in the working of the Com-
pany and hence the Government nominee 
on the Board wa.. withdrawn. The Railway 
Board constitute the Railway Ministry. 
The COlJ'pany Law Board (Ministry of 
Industrial Development, Internal Trade 
&:. Company Affairs) was consulted beforc 
withdrav.ing the Director. 
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.775. SHRI SHlYA (HA1';DRA JHA: 
Will the Minister cf LAW AND SOCIAL 
WFI FARE he pka,cd to st"tc : 

(a) thc total number of deaf, dumb and 
blind hoys in thc country at present, Statc-
wise; 

(b) thc total "mount of n'oney spcnt 
during the last three )"c~lr::. ()I' their \\\,·Ifnrc; 
and 




